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(b) by when Government propose to get 
such allottee shifted to ease the tension 
prevailing in the area? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRl DALBIR SINGH): (a) A request 
through Member of Parliament has been 
forwarded from the 'All India CPWD 
Employees Union. 

(b) The matter is being looked into. 
Maintenance of Tube Wells/Pumps in Pushp 

Vihar, New Delhi 
3389. SHRI CHANDRIKA PRASAD 

TRIPATHI: Will the Minister of URBAN 
DEVELOPMENT be pleased to state: 

(a) whether there is any rule under which 
Construction Divisions of CPWD handover 
their work to Maintenance Divisions after a 
prescribed period; if so, the period prescribed 
for the purpose; 

(b) what are the reasons that work 
relating to maintenance of the tube 
wells/Pumps in Pushp Vihar, New Delhi have 
not been handed over by the Electrical 
Construction Division-IV to Electrical 
Maintenance Divi-sion-XIII so far even after 
lapse of more than 6 years; and 

(c) by when Government propose to get 
the work handed over to the said  
Maintenance  Division? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI DALBIR SINGH): (a) There is no 
such rule. 

(b) The Electrical Division No. XIII, 
which is not a purely maintenance Division, 
is very heavily loaded and hence not in a 
position to take up any additional work. 
Accordingly, the Elect. Constn. Division, 
which is comparatively light, is continuing to 
maintain wells/pumps in Pushp Vihar. 

(c) There is no such proposal. 

 


